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re-opened; because, some of them can-
not be re-opened.

Shri S. M. Banerjee: I am not ac-
cusing the Government. I want to
know the number.

Mr. Speaker: How many mills have
been closed?

Shri Kanungo: I think the number
will be something like 27 or so.

Shri Ramanathan Chettiar: Is it a
fact that nearly one-third of the total
number of mills in this country are
uneconomic? If so, what steps Gov-
ernment are taking to render financial
and other assistance to those mills?

Shri Kanungo: It is not correct to
say that one-third of the mills are un-
economic. We have got about 480
mills and it cannot be said that one-
third of them are uneconomic. Those
mills which are uneconomic and which
can be rehabilitated, Government are
providing them with opportunities for
making them economic by giving addi-
tional spindles. Also, when any mill
is credit-worthy the National Deve-
lopment Corporation finances it with
loans.

Shri Warior: The hon. Minister has
just now stated that the Sitaram
Spinning and Weaving Mills have
been re-opened. May I know whether
all the sections of the mills have
been opened or only the weaving sec-
tion but not the spinning section?

Shri Kanungo: I am not sure about
it. Last time my information was
that the whole mill was burnt out.
Now my report is that it is re-opened.
As to which sections are closed yet,
I have no information.

British Citizenship for Phizo

+
o780, J Shrimati @la Palchoudhuri:
* \ Shri Ram Garib:

Will the Prime Minister be pleased
to state:

(a) whether it is a fact that the
Naga rebel leader Shri A. Z. Phizo
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recently applied to the UK. Govern-
ment for grant of British citizenship
to him;

(b) whether the UX. Government
have made any reference to the Gov-
ernment of India about it; and

(c) if so, what has been Government
of India’s reaction thereto?

The Deputy Minister of External
Affairs (Shrimati Lakshmi Menon):
(a) to (c¢). Our High Commission in
London was informed by the UK.
Government that it had become neces-
sary for them to take a decision on
Shri Phizo’s claim that he should be
treated as a British subject.

The UK. authorities discussed this
matter with our High Commission offi-
cials and decided that on the strength
of the evidence furnished by Shri
Phizo, they were prepared to regard
him as having been born in the
former British India; after independ-
ence Shri Phizo had become a citizen
of India under the provisions of the
Constitution; by virtue of that citizen-
ship, he had the status of a British
subject under the British Nationality
Act, 1948.

In a meeting between our High
Commission officials and the represen-
tatives of the U.K. authorities it was
accepted that Phizo had been given
the status of a British subject speci-
fically on the basis of his Indian citi-
zenship and that if ho applies for a
passport, he would be referred to the
Indian authorities.

Shrimati Na Palchoudhuri: Is the
citizenship only for one year and
after that it will be reviewed again
or is it a permanent citizenship?

Shrimati Lakshmi Menon: Any
person who has domiciled in the Unit-
ed Kingdom for one year has the right
to be registered for citizenship.

Shrimati Ila Palchoudhuri: When
Shri Phizo landed in London, wag it
with an El Salvador passport that he
had?

Shrimati Lakshmi Menon: He had
an E] Salvador passport. But he was
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allowed to land in the United King-
dom on the basis of evidence of iden-
tification furnished by Rev. Michael
Scott and Mrs. Ursula Bowers. He
did not use the El Salvador passport
for that purpose.
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Shrimati Mafidla Ahmed: Is it a

fact that Shri Phizo, with the help of
some Britishers, has started some sort
of a campaign against India d a
pamphlet entitled “The Fate 6f Naga
People—An appeal to the World” is
being distributed freely? If so, what

action is being taken against such
evil propaganda?

Shri Jawaharlal Nebhru: Right at
the very beginning when Shri Phizo
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went there we drew the attention of
the UK Government to his activities
there. They replied that if he keeps
within the law of the United King-
dom, they can take no action against
him, because in this matter of people
carrying on publicity, agitations and
propaganda they give a certain lati-
tude to people. They said. “If he
offends against our law, we will take
action; otherwise we are unable to
take action.”

Shri P. C. Borooah: Has the Gov-
ernment of India any information
about Shri Phizo’s carrying on con-
tacts with the hostile Nagas?

Shri Jawaharlal Nehru: At the
present moment we have no what we
may call direct new information but
obviously he must have. In the past
he has done so through devious
methods. Directly it may be difficult
but through indirect methods, mno
doubt, it can be done.

Some Hon. Members rose—

Mr. Speaker: We are going away
from the question of citizenship to
that of contacts with the rebels and
so on. Next question.

Shri Hem Barua: May I ask a sup-
plementary, Sir?

Mr. Speaker: I have allowed several
supplementaries on this,

QA /EE Wam : § 7€ TW
&S g, qA W AT I
Mr. Speaker: F3{ St | I have pas-
sed on to another question.
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